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Shri Ramachandra Reddi: May I
know whether this Government does
not know exactly for what purpose
they are exporting their commodities
to other countries?

Shri Karmarkar: Not in all cases.
They may be importing for making
rough biscuits, for cattle feed and for
something else.

EMOLUMENTS TO ECONOMISTS

*425. Shri Randaman Singh: Will the
Minister of Planning be pleased to
state whether any emoluments are to
be paid to the Economists appointed by
the Planning Commission to advise
them on problems connected with the
preparation of the Second Five Year
Plan?

The Deputy Minister of Planning
(Shri 8. N. Mishra): The Members of
Panel of Economists are not paid any
emoluments, except the usual
travelling and daily allowances for
attending the meetings.

Mr. Speaker: He may be replied to
in Hindi.
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CeAse FIrRe LINE

*428. Shri Chaudhri Muhammed
Shaffee: Will the Prime Minister be
pleased 1o state:
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(a) the number of persons arrested
for violating the cease-fire line in
Jammu and Kashmir State during the.
year 1954;

(b) the action taken against them;
and

( c¢) the number of persons who were
sent across the cease-fire line by the
Indian authorities during that period?

+

The Parliamentary Secretary to the
Minister of External Affair; (Shri
Sadath All Khan): (a) to (c). Accord-
ing -to information available with the
Government of India, 1,205 persons
were apprehended in 1954 for cross-~
ing -the cease-fire line. The general,
policy in such cases is to send these
persons back across the cease-fire line.
Exact information in regard to persons
actually sent across in this manner is
not available.
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HAND-MADE PAPER
*429, Shri Anirudha Sinha: Wil the

Minister of Commerce and Industry
be pleased to state:

(a) the number of centres under the
auspices of the All-India Khadi and
Village Industry Board which are en-
gaged in making hand-made paper;
and :

(b) what has been the production of
hand-made paper (in tons) during the
last three years ending the 3lst
December, 18547

The Deputy Minister of Commerce
and Industry (Shri Kanungo): (a)
and (b). A statement is laid on the
Table of the -House. [See Appendix
111, annexuie No. 14.]
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M.. Speaker: Order, order. Shri
Anirudha Sinha.
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Shri Dabhi: May I know what per-
centage of the total paper require-
ments of Government is met from this
source?

Shri Kanungo: The total require-
ments of Government are rather huge
and only a small part of it is met from
this source.
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MeDpIcAL DEGREES

*430. Shri Tushar Chatterjea: Will
the Prime Minister be pleased to state:

(a) whether it is a fact that the
French Medical Degrees obtained from
Pondicherry and Paris by students of
Pondicherry and Chandernagore are
not recognised in India according to
the Indian Medical Council Act, 1933;

{b) if so, the steps proposed to be
taken in the matter; and

(c) the number of such cases that
have come to the notice of Govern-
ment and the action taken thereon?

The Deputy Minister of External
Affairs (Shri Anil K. Chanda): (a)
Yes.

(b) While this specific issue is re-
ceiving Government’s urgent con-
sideration, the whole question of
integration of the educational system
in Pondicherry State with that pre-
vailing in India is being examined by
the Joint Educational Committee set
up under the Indo-French Agreement.

(¢) Two. With a view to accord
temporary recognition, particulars of
examinations etc. they have passed,
have been called for from these
Doctors.

Shri Tushar Chatterjea: May I
know when this matter will be fina-
lised?

Shri Anil K. Chanda: I understand
the Chief Minister of the Government
of West Bengal has asked for certain
particulars: about the curriculum,
syllabus etc. of the examinations that
they have passed. They have not
yet replied and the information is
awaited.

Shrimati Ila Palchoudhury: Are
Indian degrees recognised in Finance?

Shri Anil K. Chanda: Not the Medi-
cal Degree.
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